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ORDER
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At rcquest of the Petitioner Couns€I, list th is matter o^27.9.2012

V. NALLASENAPATHY
Member (Techrical)

B.S.V. PRAKASH KUMAR
Membcr (Judicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

NAME oF THE PARTIES: Aptis Medical Billing Services Pvt.Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
ar.d.23O to 232 of the Companies Act, 2013.
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